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PAPERS LAID ON THE TABLE 

1\{R. DEPUTY-SPEAKER : Be-fore I 
call the next here. Member t 0 speak. I 
have got to make a some observatIOIIs . 

The Committee on subordinate legis-
lation in their Twclth Report (Fifth Lok 
Sabha) had recommended that Notifica-
tions making changes in export duti(s, 
major changt"s in p;oct"d ures and cha Tlges 
in import and Cenh al Excise duti("s in-
volving revenue of mere than R~. 501akhs 
per annum, if issued before 6 p.m. on a 
day should be laid on the Tahle of the 
Houset\ of Parliament on the same day. 
This recommendation was reiterated by 
the Committee in their Twenty-fint 
Report (Sixth Lok Stlbha) presented to 
thelHouse on 17 May, 1979. TheNctifica-
tions included in to-day's &upplementary 
List of Bwiness involve revinue of more 
than Rs. 50 lakhs. The Notificatior~s 
have been i~ued to~day and the Deputy 
Mini'iter of Finance has sought pt'TmissioD 
to lay tl em on the Table to-day. These 
notifications have been allowed to be laid 
in pursuance of the' Committee. 

Shri Maganbhai Barot may now lay the 
papers. 

NOTlnOATlOMl UND.... CvIToMa 
AcT, 1962. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGNABHAI BAROT) • 

I beg to lay on the Table a copy each of 
the fol1owillJ Notifications (Hindi and Eng-
lish versions) under section J 59 of the Cus-
tOll s Act, 1962 :-
(I) Notification No. J44-Customs/80 and 

J 4S"'C stoms/So published in Gazette 
of India dated the 19th July, IgSo to-
gether with an explanatory memoran-
dum regarding exemption to Di-
ammonium Phosphate a'ld Ammoniunl 
Nitro Phosphate from basic and aux.i-
liary duties of customs when importC'd 
for use as m:lnure or in the prod uc-
tion of complex fertilizers. [Placed in 
LiJ,rory. Sa. No. LT-I J06/80] 

(2) Notification No. I46-Custom,/ 
80 and I.t-7-Customsj80 published in 
Gazette of India dated the 19th July. 
I g80 together with an expl an at orv 
memorandum regarding exemption to 
Muriate of Potash from ba..~ic and 
auxiliary duties of customs when import-
l"d for use a! manure or in the pro~ 
d ction of complex fertiliz("rs [Placet! 
in Libra'.Y, Sec. No. LT-I I07/JO)] • 
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DEMANDS FOR GRANTS (GE~ERAL)',. 
1980-81-C on td. 
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